
.01 Written Answers ASADHA 21, 1901 (SAKA) Written Answers 202 

j and Lightships are made on the based 
of combined seniority list of the L.D.Cs. 
!n that Department, both at the Headquar
ters in New Delhi and the Regional 
Office located in the various other places. 
Thc post of U .D.C. is a non-selection post 
and promotions of L.D.Cs. having three 
vears' servicc to that grade are made on 
the: recommendations of the Departmental 
promotion Committee. All possible efforts 
are made to accommodate ti.e promotees 
at their respective places of duty, but 
requests for transfer to Headquarters or 
to any Regional Office are agreed to in 
same ca.'les of hardships. The proposal for 
regionalisation of promotions to the gradc 
of U .D.C. has not materialised ~ince 
majority of the Staff Associations opposed 
this on the ground that this would diminish 
their chances of promotion and confirma
tion. Hence, StatliS quo is being main 
tained. 

STATEMENT CORRECTING ANS
WER TOUSQ.No.IJl62 Dt. 17-5-1979 

RE. FLOOD ADVANCE 

THE MJ~ISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
(SHEO NARAIN): In reply to parts 
(a), (b) and (c) of Un starred queslion No. 
11162 asked in the Lok Sabha by Shri 
Samar Mukherjee on 17-5-1979, the 'follow
ing was given :-

(a) 395· 

(b) Except in the case of one applicant, 
who did not meet the requirements or 
the Rules governing sanction 0.£ flood 
advance, payment has already been ar
ranged in respect of all other employees. 

(c) Does 'not arise. 

The correct reply of the above Un
star~ed question (Parts a, b and c) referred 
to IS as under:-

(a) 400. 

(h) Two employees did not meet the 
requirements of the rules governing 
sanction of flood advance. In 
addition, application from one 
employee related to flood in Hima
chal Pradesh and from three em
ployees for floods in Rajasthan for 
which no orders for grant of flood 

advance in these States had been 
issued by the Ministry of Railways 
when these appli cations were re
ceived. In the case of all other 
employees, payment has already 
been arranged. 

(c) Since orders for gra n t of flood 
advance to Railway employees 
whose property was substantiallv 
affected by floods in Himachal 
Pradesh and Rajasthan were issued 
subsequently, the concerned Rail-
way employees have, subject to 

Rules, become eligible for such 
advance. 

The error in the reply came to notice 
recently and the position had to be veri
fied with reference to records available 
with the Northern and Western Railways 
and from the individuals concerned. In 
view of this, the statement could not be 
laid within the prescribed time limit. 

MR. SPEAKER: Papers to be laid. 
(I nl=uptions) 

SHRJ KANWARLAL GUPTA (Delhi 
Sadar): Sir, I want to make a sub
mission. 

l\IR. SPEAKER: Already somebody 
ha' mentioned it. I am taking up the 
mailer. (Interruptions) 

SHRI KA.'JWARLAL GUPTA: I want 
to make a very simple submission about 
which I have written to You, 

MR. SPEAKER: But already somebody 
has mentioned it. 

12 hI'S. 

SHRI KA~WARLAL GUPTA: There 
is not a drop of water throughout the 
city. What is the action they are tak
ing ? 
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SHRI KANWAR LAL GUPTA: I 
am afraid there may be a strike of electri
city also. Are Government doing some
thing. 

MR. SPEAKER: I have already taken 
up the mattet'o 


